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not apply to the elections in Nagaland and 
Meghalaya. Thi Bil l  will come into force 
aft r it i passed by the ParJiament. 

MR. DEPUTY-SPEAKER : The que -
1ion i :  

"That leave be granted to introduce a 
Bill further to amend the Constitution 
of I nd ia ." 

Tlzc motion was adopted. 

SHRI  P. VEN K.ATASUBBAIAH : I in­
iroduce the Bill . 

1 2.23 hrs. 

MA TIERS UNJ5ER RULE 377 

( i )  D LAY IN IMPL MENTATION F THE 

EXPANSI N SCHEMES OF SOM E  J: ,  THE 

TEEL PR J ECTS IN THE C UNTRY. 

H RI CHINTAMAN I J ENA (Bala-
ore ) : M r. Deputy-Speaker, Sir, There is 

an inordinate d lay in implement ing the 
expan ion schemes of ome major steel 
project l ike Bhi lai, Bokaro and Rourkela. 
Delay have occurred mo tly on account of 
the fai l ure of constructiom agencie and 
equipment uppl iers to keep to t i me cbe­
dule. The delay has re ulted in co t es­
calation . by over Rs. 1 500 crores. Cost 
estimate of these projects have increased 
because of changes in the scope of the 
project a nd con�quent i ncrease in the 
quantity of work. 

Government of Ind ia has et the target 
for umdertaking t he ex� ion programme 
of these steel plants during the Sixth Plan. 
But if things are allowed to go l ike this, 
the .expansion schemes of these steel plants 
cannot be completed dur ing the · current 
plan period. 

Therefore, Government of India· should 
constitute a special cell to go into the 
varfo� factors which have led to the delay 

i n  i mplementing the expansion cheme of 
the bove ment ioned teel project . some 
way · and mean should be found to moder­
n ise and expand the e steel plants within 
the t ime chedule . 

( i i ) BONUS TO MPLOY S OF STATIO ERY 
0FFIC OF THE GOVERN MENT, 

SHRI  SOM ATH HATTERJ EE 
( J adavpur) : Although, after persj tent de­
mand and movement launched by the 
employees, the Government of India has 
granted productivity- l inked bonus to the 
employee of the Print ing Pre se belong­
iing to t he Government, yet ,  surpri ingly, 
such bonus ha not been given to the emp­
loyee of t:be Stat ionery Office of the 
Government . The Stat ionery Office are 
anci l lary to the Print ing Pre e an<l are 
part and parcel of the Print ing, Stationery 
amd Publ ication Department of the Gov­
ernment of India. There cannot be any 
ju t ice what soever for denying the benefit 
of payment of bonus to the employees of 
the Stat ionery Offices. National Federa­
t ion of Printiang, Stat ionery and Publ ica­
t ion Employees bas already brought it to 
t he not ice of t he Government the i njustice 
t hat ha been caused to the employees af 
the Stat ionery Office and I urge upon the 
Government to immediately make payment 
of b nu ralso to t he employees of the 
Statioi::iery Office . 

The productivity l inked bonu which 
ha been given for t he year 1 980-8 1 is 
for 1 5  days only and ha� been presumably 
computed on a ad hoc basi . It is also 
nece ary that t he formula for computing 
the productivity- l inked bonus should be 
final ised after di cu ion with the Natio.nal 
Federat ioin of Pri nt ing, Sationery and Pub­
l ication Employees and the bonus shoul4 
be paid on proper computation also for 
the years 1979-80 and 1 98 1 -82 at an 
early date� 

( i i i ) DEVELOPMENT OF COAL MINES IN 

0RISSA. 

"'SHRI RASA BEHAR! BEHERA 
( Kalahandi ) *  Orissa has two coal fields, 

*The Origin'al Speech was delivered in Oriya .  


